38 o ~ SRS S ‘
: - NATIONAL COMPANY LAW TRIBUNAL |
| AHMEDABAD BENCH
COURT1
© Co.Appeal 161 of 2020

Coram MADAN BHALCHANDRA GOSAVI MEMBER (JUDICIAL)
VIRENDRA KUMAR GUPTA, MEMBER (TECHNICAL)

, ATI'ENDANCE CUM ORDER SHEET OF THE HEARING BEFORE THE AHMEDABAD BENCH OF THE
NATIONAL COMPANY LAW TRIBUNAL ONO 7,Q4,202 s b

Nameofthe Company: - i , Da‘rshankum\arOdhavpbhal Italiya
: R S ' (Jay KhodlyarS|Ik Mils Pvt Ltd)
Vs
- -ROC Guijarat
Section; ‘_ 7 G - 252(3) ofthéCOmpaniesAtt,' 2013
ORDER

| ," Leamed PCS Mr Jlgar Vyas appeared for Petmoner
For want of tlme the matter is adJ ourned

s Ma,tt'er to ap’pear fOr further C(insideration von 28.04.2021 .

k (VIRENDRA K MAR GUPTA) ~ (MADANI GOSAVI)
| MEMBE ICHNICAL) - MEMBER (JUDICIAL)
 Dated this the 7th ddy of April, 2021 ' : ' : e S

Prakash



